
 

Sisodia, Shri  Sawaisingh Soni, 
Shrimati Ambika Sukhdev  Prasad,  
Shri Sultan, Shrimati Maimoona 
Sultan Singh, Shri Swu,   Shri   
Scato :Thakur, Shri Gunanand 
Tilak, Shri J. S-Tiwari, Shri 
Shankarlal Totu, Shri Gian Char.d 
Triloki Singh, Shri Tripathi, Shri 
Kamlapati Trivedi, Shri H. M. 
Vaishampayen, Shri S. K. 

Venigalla Satyanarayana, Shri Verma,  
Shri Shrikant Vyas, Dr. M. R. Wajd) 
Shri Sikander Ali Yadav, Shri 
Ramanand Yadav, shri Shyam Lai 
Zawar Husain, Shri 

NOES—Nil 

The motion was carried by a majority of 
the total membership of the House and by a 
majority of not less1 than two-thirds of the 
Members present and voting. 

MR. CHAIRMAN: The House stands 
adjourned till 2.15 P.M. 

The House then adjourned for 
lunch at fifteen minutes past one of 
the clock. 

The House reassembled after lunch at 
seventeen minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

I. THE    APPROPRIATION     (RAIL- 
WAYS)  NO. 4 BILL, 1976 

II. THE   APPROPRIATION      (RAIL 
WAYS)  NO. 5 BILL, 1976 

MR. DEPUTY CHAIRMAN: Shri 
Kamlapati Tripathiji. 

THE MINISTER OF RAILWAYS (SHRI 
KAMLAPATI TRIPATHI); Sir, I beg to 
move: 

''That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the s?rvice^ of the financial year 1976-
77 for the purposes of Railways, a? passed 
by the Lok Sabha, be taken into 
consideration." 

"That the. Bill to provide for the 
authorisation of appropriation of moneys 
out of the Consolidated Fund of India to 
meet the amounts spent on certain services 
for the purposes of Railways during the 
financial year ended on the 31st day of 
March, 1975, in excess of the amounts 
granted for those services and for that year, 
as passed by the Lok Sabha, be taken into 
consideration." 

MR. DEPUTY CHAiRMAN: Do you 
want to speak; or, shall we start discussion? 

SHRI KAMLAPATI TRIPATHI: I will 
speak  after  the  discussion. 

The questions were proposed. 

MR. DEPUTY. CHAIRMAN: Mr. Ar.and. 

SHRI JAGJIT SINGH ANAND (Punjab): 
Mr. Deputy Chairman, Sir, I will touch upon 
only one item from each of the Appropriation 
Bills, item No. 9 from Bill No. 4 and item 
'No. 1 from Bill No. 5. But, before coming to 
that, I must congratulate the honourable 
Minister for the new method that he has 
announced regarding the waiting . halls. That 
is a consideration in favour of second class 
sleeper passengers; and that is in the direc- 
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tion-of the spirit of our Constitution and-the 
spirit of the times. But I must also say,. Sir, 
that, as he has tried to remove the difference 
between first class and second class passengers 
and cared for the interests of the second class 
passengers in respect of the waiting halls, 
similar yardsticks should be applied to the 
railway clubs for officers and non-officers. It 
would be better if there was. only one type of 
club. If two types have to be maintained, it 
should be examined how the welfare funds are 
tilted in favour of the officers' clubs, though the 
officers are only a few in number. At the same 
time, I would also point out that there are -J"-0 
amenities for Clasg IV employees who are a 
very large contingent. In view of the other good 
steps taken by the Ministry, especially toy the 
Minis'er in-charge, and in view of the new 
announcement made, I hope he will give his 
consideration to 'this' factor. "I will come to 
item No. '9 of the Appropriation (Railways) No. 
" 4 Bill. This is a miscellaneous item. As I see 
from the explanation, this item also involves 
expenditure "because of court decrees. Now, 
court decrees could arise from some com-
pensation or s°me payment to bo made to the 
workers who have gone 'to the court, or to the 
contractors. I would mainly confine myself to 
the workers. I would like to remind the House 
that the hon. Shri Kamlapati Tripathi at the 
begining of this year made a very important 
announcement on the floor of this House and of 
the other House; he was generous enough to say 
that his Ministry would withdraw all cases 
arising from the 1974 general strike, cases of 
those who were not concerned with sabotage or 
violence or intimidation. At that moment also I 
requested the Minister on the floor of the House 
that some of the employees who had gone to 
the courts under the apprehension that they 
could not seek justice otherwise should also be 
informally approached if their cases lay under 
the category announced by the Minister so that 
these were withdrawn, unnecessary " litigation   
was" 'prevented,   they 

could get back, to their jobs earlier and also 
unnecessary, wasteful expenditure by the  
Railway Ministry was avoided. At a later . 
stage, the hon. Minister unfortunately took a 
rather harsh view—I am talking about his 
Railway Budget speech—and said that no 
more concessions could be given to them. 
Again,- generosity was shown when the 
Petitions Committee of the House made that 
recommendation and the Railway Board 
directed that all those not involved.in 
violence or sabotage or intimidation be ^aken 
back. But I am surprised to find that to my 
knowledge, .up to now, after that directive oi 
the Railway Board not one of those 
employees concerned has been taken back. If 
this "is the fate of a directive of the Railway 
Board, I do not know what sort of 
bureaucracy is ruling the Railways at the 
lower rung, and if nobody is to be attracted by 
this, then what is the use of- issuing: this 
directive? The Minister might get up and say 
that all the cases left are only those involving 
sabotage and violence, which I do riot 
believe. Anyway, what I want'.to point out is 
that by not giving them justice, you drive 
your employees to go the courts. After they 
go to. court and incur a "lot of expenses,   you  
start   reinstatement. 

I would again respectfully say to Tripathiji. 
He is our elder statesman; all the workers are 
like his children and if there are any workers 
whose cases are pending"' in courts, which 
cases attract the latest policy and the ' 
directive of the Railway Board, they may 
informally be told to withdraw their cases 
and that they will be taken back. That will 
save undue 'expenditure, keep" them back in 
service and satisfy them. 

Then, Sir, the Consultative Committee of 
the Labour Ministry unanimously 
recommended, and the Labour Ministry 
wrote to the Railway Ministry that they 
should not go in appeal againsi the " cases ' 
of the workers which were  settled in favour 
of the workers. I want the Minister to tell me 
if this recommendation of the Consultative   
Committee' of     another 



 

Ministry, the Labour Ministry, was accepted. 
I hope it was. If it was, then, I am surprised 
to find that even though a case was decided 
by the Delhi High Court towards the end of 
September in favour of six or seven 
employees, Up to now, those employees 
have not been reinstated. My fear is that they 
have not been reinstated because the 
bureaucracy might be thinking of going in 
appeal to the Supreme Court. I would 
request your generosity, I would request bn 
the strength of a unanimous recommendation 
of the Consultative Committee of both 
Houses, kindly not to go in appeal to the 
Supreme Court, to save expenditure to the 
Ministry and to take those workers back 
whom the Delhi High Court has decided 
should be taken back. 

Then, Sir, I want to come to the other part 
of the compensation claims which have led 
to expenditure under this miscellaneous item. 
I brought to light a major source of 
corruption and unwarranted compensation on 
the good authority of my friend, Mr. Yashpal 
Kapur. I am very sorry, whenever I take up 
this subject, he is absent. It was he who said 
that in the railway yards there is so much of 
corruption prevailing. Sir, some private 
parties bring damaged goods or goods which 
have already become rotten in their trucks. 
They put them into the railway wagons and 
go away taking fresh fruits and vegetables 
from there, and compel the Railways later on 
to pay demurrage to the parties concerned, 
saying that these goods have been damaged 
by the Railways. I brought this to the notice 
of this House. I received a deputation of four 
or five people only a few days back and I 
came to know that the inward parcels yard in 
Delhi has become a parallel Subzi Mandi. 
All loaded trucks go there and unload there. 
Some of the things are sold on the spot. And 
the old corrupt practice of replacing the fresh 
and good fruitg and vegetables in the wagons 
by the stuff that is brought by the private 
owners' trucks is continuing. There is a 
regular fee being charged by the corrupt 
lower officials 

ranging from Rs. 5ft to Rs. 55 per truck. In 
thig context, my submission 13 that no truck 
which is loaded should be allowed to enter 
the inward railway parcel yard. Loaded 
trucks can go only to the outward railway 
parcel yard. There is no need for them to go 
into the inward railway parcel yard. And no 
formal or informal sales 'should take place 
there and there should be no parallel "Subzi 
Mandi" there. I request the hon. Minister to 
look into it. If more particulars are needed, I 
can supply them to him because this is a real 
scandal and !    this must stop. 
I Then there are instances where the 
compensation claims have been settled but 
the claimg are not paid to the parties till the 
parties come forward with some sort of 
bribe. Cases like this haVe come to my 
notice. One specific case was mentioned in 
the other House by my hon. colleague. Mr. 
Vayalar Ravi, about a Quilon party in whose 
favour a compensation claim of Rs. 1 lakh 
has been settled but it is not being paid 
because the bribe is not coming readily. 
Then, Sir, I would make another request. 
Now we have to incur a lot of expenses on 
open line works and repair works and all 
that. This time when that bridge was washed 
away on the Bombay line, very expeditious 
work was undertaken and you work- 
, ed round the clock and restored the bridge. 
First of all, you provided an alternative route 
and then you repaired that bridge. My request 
is, why not constitute a committee or an ap-
paratus to examine the condition of all the 
bridges and culverts which are more than 50 
years old and then take timely steps to repair 
them? That will not only save us from 
accident hazards but that will also save a lot 
of extra  expenditure which is  involved 
I when such bridge3 and culverts are washed 
away. That will also save the Railways from 
the great loss that the Railways will incur 
because of such temporary dislocation. But I 
must once again say that the steps taken by 
the Railways this time were energetic and 
very effective and for that the Ministry has to 
be congratulated. 
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Now I come to Item No. 1 in the 

Appropriation (Railways) No. 5 Bill— that is 
an excess expenditure during 1974-75 of Rs. 
5.58 lakhs for the Railway Board. Now, Sir, 
this Railway Board is a thing that is coming 
up again and again. I wish to point out that 
the strength of the Indian Railways increased 
from 9,11,000 in 1951 to 14,41,000 in 1974-
75, in about 24 years, while the strength of 
the staff and officials of the Railway Board 
has increased from 567 to 2.695. The strength 
of the entire staff of the Railways increased 
by 58 per cent, whereas the strength of the 
Railway Board increased by 375 per cent. In 
the Railway Board, the number of direc-
torates has increased from 17 to 26. The 
number of Directors increased from 13 to 
24—an increase of 85 per cent; Joint 
Directors increased from 19 to 77—an 
increase of 305 per cent; and Deputy 
Directors increased from 25 to 57—an 
increase of 125 per. cent. This is the ratio of 
the rise in the officialdom of the Railway 
Board. There has been persistent criticism of 
the Railway Board in both Houses of 
Parliament about its heavy staffing, but the 
Railway Board could not And any scope for 
reduction in the staff. Only 16 officers and 63 
personnel, after persistent criticism, were 
found to be surplus. But before they could be 
sent elsewhere, they said there was greater 
load of work and so they were again absorbed 
in the Railway Board. Despite all the 
criticism in both Houses of Parliament and in 
the Railway Convention Committee, this is 
the dismal pictutre presented by the Railway 
Board and this is despite the fact the 
Railways have been in the red since 1966-67. 
As the saying goes in my language, 

the Railway Board beginning with itself 
should have gone in for economy measures. 

Now, Sir, the Railways are a highly 
technical organisation with a large 
compoaent of officers. Especially the 
Railway Board itself should be officer- 

oriemea. Tne .Prime .Minister recently took a 
very important initiative in dispensing with 
the peons in her department. She has also 
asked other Ministries to do away with the 
peons and to do away with the lower staff 
which is redundant and which has come 
because of the British traditions. What is the 
picture of the Railway Board? In Class III 
there were 348 posts in 1950-51. But there are 
1,676 Class HI posts in 1975-76. Similarly in 
Class IV category there were 163 posts 
inl950-51. Now there are 566 posts. I can 
understand if technical people, efficient 
people, experienced people and people 
belonging to certain aspects of engineering 
are brought and kept at the headquarters. But 
why such a big paraphernalia of Class III and 
class IV employees is kept in the 
; Railway Board? This does not reflect the 
correct attitude and is not in tune with the 
time. I am not saying that they should be 
retrenched. Railway is  a big organisation.    
These people 
! may be more usefully employed elsewhere. 
They may be employed in departments which 
are work-oriented. They may not be kept as 
peons. 

I want to say that there is a proliferation of 
staff at the Railway Board level today. There 
is the directorate of establishment on the one 
hand aru* there is the directorate of personnel 
on the other. Both these directorates deal with 
the same thing. And the main task is to deal 
with the grievances of the railway employees. 
The railway Board is on record that because 
of references from Members of Parliament on 
the grievances of the employees, the 
grievances have gone up. It means that their 
grievances are not handled properly either at 
the lower level or the divisional level or zonal 
level. I would request that there should be no 
duplication by having two separate 
directorates because in spite of that 
grievances are growing. I would request the 
Railway Minister to look into this problem. 



101      Appropriation [ 11  NOV.   1976 ] Bill, 1976 102 
(Railways) 

Persistent criticism has been made inside 
the House and outside against the Railway 
Board that they are not oriented towards 
management accountancy. Nothing has been 
done from 1972 to 1975 for making them 
oriented to managing accountancy. Now the 
situation is that if we leave to the Railway 
Board to improve itself, to cut its expenditure 
and to give itself a new orientation it will be 
impossible. In this situation I would request 
the hon. Railway Minister to constitute a 
Committee including Members of both the 
Houses, efficient people and experienced 
people in the service including engineers and 
economists from outside to see that the 
Railway Board is brought to a proper 
proportion in the matter of expenditure and 
personnel. I am very thankful to you for the 
patient hearing given to me. 

SHRIMATI SUSHILA SHANKAR 
ADIVAREKAR (Maharashtra): Mr. Deputy 
Chairman, while suporting the items of the 
Appropriation Bill, I would like to say that the 
excellent performance of the Railways this 
year deserves congratulations. This perfor-
mance of Railways indicates certain ideas and 
a certain attitude and certain hopes for the 
future. There is an unbelievable improvement 
in the punctuality of the trains. There is a 
marked improvement in train services and 
amenities are well maintained and most 
important, discipline is displayed at all levels. 
All these and many other commendable 
progress in almost all the different spheres of 
the Railways indeed brought this biggest 
public undertaking of the country on the map 
of the world. Our Railways are believed to be 
one of the fourth biggest and the largest 
railways in the world. Today many developing 
countries are looking to Indian Railways not 
only for supplying coaches, wagons, etc. but 
for our technical know-how consultancy etc. 
to promote their Railways. Looking back to 
the year 1974, those were the days of the 
strike forced by George Fernandez to 
immobilise the country and to disrupt the 
economy of the country. Now it appears that it 
was a blessing in disguise because the 

strike and post-strike situation has given a 
new impetus, a new will and a new 
introspection to the Raiiway Administration 
to improve not only its slackened discipline, 
but to take care of the various pitfalls of the 
Administration in the interests of the country. 

This has brought further income to the 
Railways and further satisfaction to the 
passengers and a word of praise from every 
quarter. It is true that the Railways have now 
to make some adjustments in their planning 
as, out of the total outlay of Rs. 2,530 crores, 
only about 2,202 crores have been allowed. 
This cut in the allocation will, to a certain 
extent, affect the attainment of the Railways' 
goals and targets as laid down in the Plan for 
this Plan period. But, Sir, with the overall 
improvement in the working of the Railways, 
I am sure, it would be able to make up for the 
shortage of funds 
|    without much difficulty to achieve the 
I     Plan targets. 

As regards the financial conditions, Sir, 
especially the position with regard to the 
reduction of debt burdens, the honourable 
Minister must have taken into account the 
recent study of the Reserve Bank of India 
which has gone into this question in depth. 
Another matter, Sir. which deserves attention 
is the improvement in the transit speed of 
freight traffic. It is really good to notice that 
the various Zonal Railways have started their 
marketing and sales sections providing 
competition to the private sector road 
transport. All the advertisements of the road 
transport operators of quick delivery, safe 
delivery, guaranteed delivery, etc. 
considreably push the railway transport into 
the background. It is not that the Railways 
have not improved in the speed of transit and 
in their delivery schedules; but it is yet to 
show a better performance. Sir, there is no 
doubt that the Railways are more effective and 
more efficient in the utilisation of fuel like 
diesel compared to the truck operators and the 
others and they are more efficient in serving 
the interest of 
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the national economy and in the saving of 
foreign exchange. But the Railways should 
provide speedy and efficient service to the 
transporters of goods also. There should be 
more super-fast express goods trains and there 
should also be more specialised services like 
the QTS, Container Services, etc. which have 
become very popular. These super-expi*ess 
goods trains should connect the various ports 
and industrial cities. The Railways should 
also provide for more powerful locomotives 
to provide faster transit and alongwith that 
faster communication system facility also like 
the telex, microwave systems, computers, etc. 
It is equally necessary that in order to 
maintain and improve the speed of the super-
fast goods trains there should be more 
bypasses in order to avoid the busy yards at 
the major junction stations. I would like to 
cite the example, Sir, which has just come to 
my mind. It is regarding the work on the 
bypasses between Wardha and Itarsi. They 
bypass Nagpur on the Central Railway. If this 
can be completed without any further delay, I 
am sure it will enable the movement of fast 
traffic and this, I am sure, will also help the 
Railways again in speeding up the traffic 
between the northern and southern parts of 
the country. 

Sir, I would also like to give one more 
suggestion for the consideration of the 
honourable Minister and that is regarding the 
feasibility of introducing a super-fast meter 
gauge express train which works on di'esel 
and this train should connect Delhi with 
Bangalore via Khandwa or any other 
convenient station. This will, no doubt, prove 
very useful and will become a very popular 
service plying between the North and the 
South of India. 

Then, Sir, another point of satisfaction is 
the progress of the Railways in theilr 
programme of electrification, es-specially on 
the side of Western India. With this speed of 
progress, Sir, we do expect that by 1980, the 
entire Bombay-Delhi route    will be electri- 

fied. I would also like to request the 
honourable Minister to give thought to a 
longstanding demand of the people of Gujarat 
for a super-fast broad gauge express train 
between Delhi and Ahmedabad and as the 
Delhi-i Bombay Rajdhani Express rake i is 
not fully utilised and is under-utilised, it may 
be utilised to provide additional service 
between Delhi and Ahmedabad. How, far it 
would be possible to do this. Sir, I leave it to 
the honourable Minister to work out. But, Sir, 
by introducing this train, I am sure, you will 
be helping these people and it will be very 
much appreciated. As far as Maharashtra is 
concerned, Sir, I would like to mention the 
Konkan railway line. Again, Sir, it has been a 
longstanding demand of the people in that 
region. Konkan is one of the very backward 
areas and a railway line there will consi-
derably help in the development of that area. 
A lot of spade work has already been done. 

Sir, as explained in the Explanatory 
Memorandum to the Railway Budget there is 
an item of expenditure up to 1975-76—
Provision for 76-77 the Balance sanction cost, 
wtfh the expected date of completion or 
opening of that i particular scheme or project. 
In that I Bombay is mentioned. I would like 
to know, the progress of the Mass Rapid 
Transit System with its detailed designing and 
construction of Fort Market line between 
Goregaon and Fort Market and additional line 
between Kurla and Bhadup, both corridors. 
Sir, we now have only four months more. 
Now that the financial year is coming to 
close, I would like to know, and the people of 
Bombay are anxious to know, the rapid pro-
gress of this rapid transit system. j     Sir,... 
 AN HON. MEMBER: That has gone 

underground. 
SHRIMATI SUSHILA SHANKAR 

ADIVAREKAR: That is what I would 
like to know from the hon. Minister. 

Sir, now I would like to consider the 
point of appointing special committees to 
help solve some problems. 
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First is appointing an Expert Committee to 
consider the desirability of forming a separate 
corporation to control the various production 
works of the Railways like the Integral Coach 
Factory, Chittaranjan Locomotives, Diesel 
Locomotives, etc. By doing so, all production 
units will be guided and controlled by this 
corporation. It will also help in diversification 
of production to utilise idle capacity of these 
particular units. So, Sir, on the strength of the 
report of such an expert committee, the 
Railways can consider the formation of 
corporation which will be a better managed 
corporation to look after not only the 
production work but will plan for the 
rationalisation of maintenance of workshops, 
which in turn, will help to maintain the 
rolling stock. It will also encourage and 
coordinate a number of small workshops 
which are scattered all over the country 
manufacturing different items of use. It is 
very necessary that local youg enter-preneurs 
should also be encouraged by that way, 

Secondly, Sir, we have Zonal Railway 
Catering Advisory Committee, but we do not 
have a Central Catering Advisory Committee. 
If talents and technically qualified persons 
could be appointee! on this committee, it will 
definitely help to improve the present catering 
system. Sir, here I would like to mention 
about my personal experience of very 
valuable cooperation rendered by the Depart-
ment of Catering of Western and Central 
Railways in Bombay to the Hotel Committee 
which was formed by the Maharashtra State 
of which I was a member to review the price 
structure of certain popular food snacks. 
Looking at the assistance of these two de-
partments of catering of Railways, I feel that 
the Railways will render a great service in 
providing catering service of a good quality at 
reasonable  rates  to the  common  people. 

Sir, the Railways have the largest number 
of employees working with it. And the 
Railways still have an attraction for the 
people to    apply for 

the jobs. The recruitment is done through the 
Service Commissions set up at few centres 
like Bombay, etc. But it takes a long time to 
recruit a suitable person after the requisition 
is placed. It shows tfiaF there is some 
drawback in the method of the working of 
these Commissions. Sir, can the Ministry 
look into this to improve the situation, 
specially regarding Class III and IV 
employees? 

Sir, the Estimates Committee in their 
report has made a very valuable Suggestion 
about tte usage of free passes and PTOs to 
e"mployee.s and their family members. I 
would like to ask the hon. Minister whether 
expense on this facility, which costs nearly 
Rs. 48 crores annaully, could not be reduced 
by restricting the usage of passes to 
employees. It will mean a considerable  
saving  to the  Railways. 

Sir, I would like to.bring one more 
important point to the attention of the hon. 
Minister and that is regarding the housing 
accomodation to the employees of the 
Railways. Although the Railways have a very 
considerate and liberal policy as regards the 
provision of housing for their employees, but 
it only covers less than 40 per cent of the 
employees. For the rest of the employees the 
problem is still acute. The financial restraint 
is one of the reasons which has slowed down 
the programme of constructing new houses. It 
would be in the interest of the employees if 
this problem also gets a place in priority 
programmes and finances are made available. 

And last but not the least, I would like to 
congratulate the Railway Board for being 
extremely "responsive to the needs of the 
people, and understanding their problems. 

Sir, I 0nce again congratulate the Railway 
Minister for bringing about new changes and 
new atmosphere in the railway system.  
Thank you,  Sir. 

SHRI KHURSHED ALAM KHAN 
(Delhi): Mr. Deputy Chairman, Sir, I rise to 
support the Appropriation (Railways) No. 4 
Bill, 1976 and No. 5 Bill, 1976, also. 
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Sir, at the outset, let us admit with pride 

and with some pleasure that during the last 
16 or 17 months, the railways have achieved 
an unprecedented success in their 
operations, in their performance and in their 
operating efficiency. But let us only hope 
that this is not a passing phase but it is a 
permanent feature Sir, the railways are our 
largest public sector undertaking and we 
have every faith in the leadership of the 
Ministry of the Railways that they will toe 
able to deliver the goods and that they will 
maintain the pace of progress which they 
have achieved during the last 16 or 17 
months. I am glad to be able to say that-
there is a greater vigilance now. The stations 
have a cleaner look and the trains 
themselves are clean and the punctuality of 
the trains particularly on the main lines has 
greatly improved. 

Sir, here I would like to mention that 
when these Bills were under consideration 
in the other House, there were some 
objectons raised about the procedure 
adopted in accounting, and eventually the 
Speaker had to give us ruling. He said: 
"There seems to be some lapse in non-obser-
vation 0f the procedure. The House should 
take a note of it and give £> warning that it 
should not be done again." It is hoped that 
this warning ha's been taken  carefully. 

Sir, the railways normally pay from 14 to 
15 crores of rupees as compensation every 
year, and the main points of compensation 
are the transhipment points or places like 
Moghalsarai. The Railway authorities, the 
Railway administration has to do something 
about it go that this annual recurring loss is 
not there, this loss is prevented. 

Another thing which I would like 
particularly to mention is in connection with 
the 20-point economic programme. The 
Railways, I believe, have taken about 12000 
apprentices which is almost double of the 
usual number.    We are very    happy    that 

they have taken 12,000 apprentices. 
But I would certainly like to know 
whether it would be possible for the 
Railways and the Railway administra 
tion to absorb all these apprentices 
after they complete their training 
period or will they be left to fend for 
themselves on the roads because, once 
you train a candidate r.ot only you 
spend some money but the amount of 
frustration that he has to face if he is 
unemployed can be well Tma.gined. I 
hope the Railway authorities will 
keep this thing in view. Another 
thing I would like to mention is that of late, 
we have seen certain complaints that there has 
been a lot of ad hoc appointments in the 
railways I do not know what the reasons were 
or what prompted this policy to be adopted. 
But, here, I would like to mention one thing 
particularly because, hon. Shri Ka'mlapati 
Tripathi is one of those who do good things in 
a very silent manner. For instance, he 
appointed about 45,000. Urdu teachers in 
Uttar Pradesh and never mentioned a word 
about it and other people tried to take credit 
for it. Similarly, I would like that in these ad 
hoc appointments where a lot of discretion has 
to be exercised the minority communities also 
get their due share particularly now when we 
are trying to give them their due share. Sir, the 
compensation amount which is to be paid to 
workmen as a result of court cases is not a 
very happy situation. Why cannot we evolve a 
machinery or some procedure so that these 
cases are not taken to courts and could be 
decided mutually by the administration in a 
satisfactory manner. This would also avoid 
litigation and delay in the payment of 
compensation. 

Sir, I would also like to know in this 
connection whether the experiment of group 
insurance has been introduced in the railways 
or not. If it has not been introduced, it is high 
time that this should be introduced. The scope 
of this experiment should be enlarged at least 
to cover class 3 and class 4 workers. 



 

Sir, during the year 1974-75 the actual 
expenditure exceeded the sane, lioned 
allotment by Rs. 17.96 crores. In terms of 
percentage this may not be very high. But 
otherwise it is a colossal sum and it reminds 
us of those dismal days when the performance 
of the railways was not very happy and we 
hope and we pray and we wish that this will 
not be repeated in future and the railways will 
also see that this sort of a performance is not 
repeated. 

Sir, the excess under Supplementary Grant 
No. 15 was Rs. 16.79 crores. Maybe, it is only 
2 per cent of the final grant but it is a big sum. 
We are told that this was necessary for 
acquiring rolling stock, plant and machinery. 
May I know whether this was not planned 
when the original estimates were prepared or 
had this to be paid as a result of the escalation 
clause provided in the contract for supply?   
This must be made clear. 

Sir, the budget for 1976-77 envisages the 
year closing with a surplus of Rs. 8.98 crores. 
Now, I understand that a lot of efforts have 
been made for savings in the various de-
partments of the railways and some savings 
have already been effected. So, keeping this 
in view, I would like to know whether we are 
still going to close the year with the estimated 
surplus of Rs. 8.98 crores or there would be 
some additional amount available by the end 
of the year. 

Sir, it is understood that the P.A.C. had 
made certain suggestions for having some 
more rigid control on expenditure. I would 
like to know what action has been taken and 
what setup has been provided to implement 
the recommendations made by the P.A.C. and 
what is the experience of the railways after 
implementing those recommendations. 

Sir, in the other House the hon. Minister of 
State of Railways, while 

replying, stated that the Railway Act is being 
revamped and is being completely revised. 
We are glad and we are happy that this is 
being done, as this suggestion was made 
about 2 years ago in this very House. But I 
would like to tell the hon. Minister that they 
will not get the full benefit by the revision of 
this Act unless, of course, they also review the 
financial structure of the railways on a priority 
basis. Please do not consider for a moment 
that reviewing the financial structure of the 
railways would opea the floodgates for you 
and if it is to open the flood-gates how long 
can you keep those flood-gates closed. The 
best thing is let us cut across the unrealistic 
approach of the years and have a closer look 
at the financial structure and see whether and 
how far in the changed circumstances this is 
suitable and what changes are needed and 
whatever changes ate needed they should not 
be    delayed. 

Sir, regarding Demand No. 1, Excess 
expenditure for the Railway Board, I would 
like to express the same santi-ments as 
expressed by an hon. Member from the other 
side. We have no objection for this excess 
grant but there is a lurking fear in our mind— 
and surely this has been there for some 
time—that everything does not seem to be all 
right with the Railway Board or with this 
establishment. Therefore, I want to know 
whether the question of the Raiway Board has 
attracted the attention of the Railway 
Convention Committee and ii so, what is their 
opinion and what has been their decision and 
also what have been the Railways Ministery's 
views on this point. I hope the hon. Railway 
Minister will be able to throw some light 
while replying to the debate. 

We are glad that the waiting room: and 
other facilities are going to b< expanded and 
more people are goini to utilise the facilities. 
I also under stand that they are spending 
abou Rs.    3  crores on such facilities.    W 
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[Shri Khurshed Alam Khan] quite 
appreciate their efforts and we hope that they 
will continue to make these efforts. But, will 
the hon. Minister please give us an assurance 
that they will keep the same standard of 
cleanliness as they are maintaining now? 
There was a time when these Railway waiting 
rooms were known for their stinking smell. 

Sir, I would like to quote one letter which I 
received from the hon. Minister of State in the 
Ministry of Railways, about a point which I 
had raised during the debate when the last 
Budget was being discussed. I had asked 
whether repairs to the rolling stock were made 
according to the schedule and I also wanted to 
know what fleet was available for operational 
purposes etc. and the hon. Railway Minister 
has sent me a reply very cleverly worded, 
completely avoiding the main issue which I 
had asked for, that is, the availability of the 
serviceable fleet of wagons. And in reply he 
says that the rolling stock on the Indian 
Railways js maintained properly by giving 
timely maintenance sch'edulea and periodical 
overhauling in the maintenance of depots and 
repairs of workshops. But, nothing has been 
said as to what percentage of rolling stock 
was, at a time, available, annually, monthly 
and daily for service. I would, once again, say 
that when we—particularly those who have a 
little experience of administration— want to 
know a particular point, it should be repHed in 
a particular •manner. 

Sir, there are two gauges to find out the 
working of a public sector undertaking. One 
is the quality of service; other is the 
economics of operation. We are quite happy 
that, at the moment, the Railways are in a 
position to render quality service that we re-
quire but the economics of operation is still 
not very satisfactory and we should be careful 
about it. Sir. there are definitely certain areas 
where savings could be effected but, I 
suppose, this needs more attention and h'ere 
again I would like to mention 

that sometime back when I raised   a question 
that we had a   feeling     that, there was a siide 
back in the efficiency of  the Railways,  the 
hon.     Minister refuted this charge.    But   
when   the hon.    Minister Mr.     Kamlapati 
Tri-pathi called the General Managers for a 
conference on the 30th of July, he admitted this 
fact  and he asked the General Managers to   
take immediate action.    What I mean to say is   
that when we  bring      something to    the 
notice of the Minister, it is not that we want to 
let them down or we want to harass them.    It 
is really with     the intention of improving      
things    and helping them in knowing what       
we feel about certain things.    Sir, there have 
always been    complaints   about the catering 
in the Railways.    Now, the Taj Express is a 
show-piece and it is a very    popular    train    
with    the tourists and others.    But the dinner 
they serve for Rs.  14 is not worth its value.    I 
would    request the     hon. Minister to get it 
examined.    I spent Rs.    14 only to find out 
what type of dinner they serve and I was 
greatly disappointed. 

Apart from this, one hon. Member has 
asked me to mention that the trains running 
between Delhi and the South, particularly the 
Southern Express etc., are not kept clean. His 
experience is that they are not very clean, 
particularly the toilets are not very clean. I 
would like to mention that the Western type 
of toilets that we still have in our first class 
compart. ments are not very clean. In fact, 
they are very dirty. The best thing is to 
remove this type of toilets and have our own 
Indian type of toilets which will be better and 
which can be kept clean. 
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SHRI PRAMATHA NATH BISI 
(Nominated): Mr. Deputy Chairman. Sir, 
while supporting these Railway 
Appropriation Bills, I would like to make 
certain observations of a general nature. The 
Railways deserve congratulations for 
attaching aircondi-tioned sleeper-cars to 
certain trains, namely, 81 Up, 82 Down, 103 
Up and 104 Down, in which passengers who 
cannot pay more than the first class fare may 
travel with all comfort. Each coach contains 
48 berths—24 upper and 24 lower. So far so 
good. But then  S*x lower berths  are  atta- 

ched to the narrow passage making it 
narrower tor coolies with luggages and for 
passengers themseves to move about. And 
while in stations, there is a 'regular jostling. 
And when ladies occupy the lower berths, 
sometimes awkward situations arise. I would 
request the hon. Railway Minster to do away 
with those six berths. The Railways will lose 
little and the passengers will gain much. So, I 
request them to consider this proposal a very 
modest proposal. 

There is another proposal, not so modest. In 
the Eastern Railway, between Ballygunge 
station and Kali-ghat station there is a locality 
call Lake Gardens. In 1973, I made a proposal 
to the Railway Ministry— then the late Mr. 
Mishra was the Railway Minister, and my 
friend, the hon. Minister. Mr. Qureshi, is still 
here—to make a halt station at Lake Gardens. 
Naturally they pointed out certain 
difficulties—this will not be viable, this and 
that and all sorts of things—and a regular 
letter-writing competition between myself and 
Mr. Qureshi began. 

SHRI IRENGBAM TOMPOK SINGH 
CManipur):  And who excelled? 

SHRI PRAMATHA NATH BICI: Please 
listen. Recently the Lake Gardens People's 
Association—I reside there—thought that 
being a Member of Parliament I have got 
almost Godlike powers to do anything and 
sent a memorandum through me to the 
Railway Minister. And the Railway Minister 
found the best solution to the problem by 
ceasing to reply to them. That is one of the 
ways in which problems are solved. But I 
would request them to find out whether there 
are other ways also. In 1973 this proposal was 
made and since then the Lake Gardens area 
has trebled or quintupled itself, and there are 
more than 20,000 people living in that area. 
There is no other conveyance. So if a halt 
station is made there, it will be viable if not 
viable in a welfare State some expenses of 
this nature have to 
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(Shri Pramatha Nath Bisi) be borne. They 
should think of other methods instead of 
stopping    letter-writing. 

There is another proposal which is also of a 
general nature. There is the Kashi Vishwanath 
Express. The other day while I was standing 
on the platform, I saw a train steaming in and 
I read the name "Puri Jagannath Express", a 
very appropriate name. Why not the train 
coming to Calcutta be named "Dakshineswar 
Express"— where the great saint 
Ramakrishna attained the enlightenment—or 
"Kali-gat Express"? This will be much ap-
preciated by the people. You can do it with 
the least expense— just a few names stuck in. 
Why should the Railway Ministry lose this 
opportunity of gaining appreciation and popu-
larity? 

These are my humble—not very humble—
suggestions. 

 



121 Appropriation [11   NOV.   1976] Bill, 1976 122 
(Railways) 

 



123 Appropriation [ RAJYA SABHA ] Bill, 1976 124 
(Railways)  

'



125 Appropriation [ H  NOV.   1976] Bill, 1976 126 
(Railways).  

 



 127 Appropriation [RAJYASABHA] Bill, 1976 128 
(Railways) 

 



 129           Appropriation [11  NOV.  1976] Bill, 1976 130 
(Railways) 

 



131 Appropriation [ RAJYA SABHA ] Bill, 1976 132 
(Railways) 

 



133 Appropriation [ 11   NOV.   1976 ] Bill, 1976 134 
(.Railways), 

 
 



  135 Appropriation [ RAJYA SABHA ] Bill, 1976 136 
(Railways) 

 
THE VICE-CHAIRMAN (SHRI 

LOKANATH MISRA): Mr. Rachaiah, you 
were unfortunately absent from the House 
when your name was called. If you wish 
your name to be re-entered, you would not 
get the chance immediately. You would 
get the chance, but it would be at the end. 
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SHRI V. V. SWAMINATHAN (Tamil 

Nadu): Mr. Vice-Chairman, Sir, I want to 
join other Members of the House not only 
in supporting these Bills, but also in 
congratulating the Ministry of Railways, 
the Ministers and the personnel in the De-
partment for having given an excellent 
performance. They have produced 
enough wagons to meet any demand 
either in the east or in tha west. An hen. 
lady Member mentioned that many new 
trains have been introduced and that 
Tamil Nadu Express has also been 
introduced. Really the people of Tamil 
Nadu are very grateful for the 
introduction of the Tamil Nadu Express 
which had been their dream for a long 
time. We now find that trains are arriving 
in time. In fact, trains going from Delhi to 
Madras are reaching there ahead of time, 
but they are stopped at Basin Bridge 
because there is no platform to receive 
them. So in this connection, I want to 
know from- the hon. Minister as to what 
is the stage of extension of the Central 
Station at Madras. There was a proposal 
to acquire the Moore Market for the 
extension of the station. It is a met-
ropolitan  city  but  the station     has 



 

remained as it is for a long time, it is high 
time that it was extended. 1 would like to 
know at what stage the extension 
proposal is now and whether the Railway 
department have acquired the land. 
According to the Constitution as it stands 
amended now, there will be no difficulty 
in acquiring these properties because 
there will be no hurdle in the court. No 
man can go to the court and get a stay 
order and stop ttie process of acquisition 
of land. 

Secondly, Sir, in Chidambaram    in 
South Arcot district,    Tamil    Nadu, 
where I live, which is not only a per-
manent pilgrim  centre but     also     a 
tourist centre we have got the Anna-
malai University which is a residential 
university and which has got four to five 
thousand students on its rolls. The 
university is on the eastern side of the 
railway line and the municipal town is 
on the western side.    There has been a 
demand either to have an overbridge  
over the line or at  least to have an 
underground way beneath the railway 
line.    Sir,  the  Railways are   
concentrating   on  having     more and  
more  overbridges  and     under-bridges 
only in metropolitan cities. As India 
consists of villages and    rural parts,    
we must change our    policy and  
concentrate our     attention     on other 
parts also and try to have,  as far   as  
possible,  more     underbridges and 
overbridges in the towns.    Similar is the 
case in Cuddalore which is the 
headquarters of South Arcot district, 
which is    economically    backward;  
and the building where  Clive lived is 
now occupied by the Collector.    There 
is a demand to have an overbridge there, 
but it has not been conceded.   We want 
to know at what stage the demand" for 
an    overbridge in Cuddalore is now. 

Regarding the 20-point programme, 
there are poor, landless, houseless people 
occupyfng Government por-omboke 
land away from the railway line. As 
Municipal Chairman for five years in 
Chidambaram town.   I know 

that people are occupying poromboke 
land far away from the railway line but 
the Revenue Divisional Officer or the 
Sub-Collector says "We cannot assign 
the lands to them because the Railway 
Department is raising objections." At the 
same time, very near the railway lines 
there are pucca, concrete buildings 
whereas the poor, houseless people are 
not able to have the land assigned in their 
favour even though they are a little away 
from the railway lines and within the 
limits of the municipality. So, I request 
the authorities to change their old ideas 
and accommodate and help the landless 
and houseless poor people to have some 
land for their shelter. 

Drinking water supplied at Chid-
ambaram station for the use of the 
passengers is not good. When I was the 
Municipal Chairman during 1964-69 
there was a borewell to supply water, but 
the water from it was not fit for drinking 
purposes. A certificate to this effect was 
then issued. The same unfit water is being 
supplied even now. The water contains 
lot of iron. That is the defect. I have been 
representing to the Southern Railway 
General Manager in this connection. As I 
have already said, Chidambaram is not 
merely a pilgrimage centre, it has also a 
famous university. It is high time to have 
a borewell at least in Coleroom or 
Coleroom which is not fax away and 
provide drinking water from there not 
only for the railway passengers but also 
for the staff of the Railway Ad-
ministration because the railway staff 
posted at Chimdambaram are suffering 
due to shortage of drinking water. 

Kallakurichi is not linked with adjacent 
railway lines, though there hap been 
demand for it since 1972 when I became 
a Member of this House. This is a hill 
area. There is the Kallaroyan hill which is 
populated by the tribal people. They 
attracted the attention of the Central 
Government and they decided to spend 
some 
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 [Shri V. V. swaminathan.] lakhs in this area. 
This place is at the junction of three or four dis-
tricts—Salem, Trichy, South Arcot and North 
Arcot. It is not linked to any one of these 
adjacent districts which is not far off. The 
distance will be less than 30 Or 50 miles. In 
spite of representations, it is not linked. I will 
request the authorities to see that Kallagurichi is 
linked to any one of the railway lines which is 
nearer to that place. 

Regarding catering department, I want to say 
that when we travel by rail many 
representations are being made by the "bearers. 
They say that they are working on commission 
basis. I want to know whether in any zone these 
employees have been made permanent. They 
have been warking for 10, 15 and even 20 years 
without break. They are also not permitted to 
have free meals. At least they could be 
permitted to have packed meals. Our 
Government which claims to help weaker 
sections and which speaks of dignity of labour 
can at least see that something tangible is done 
to make these bearers permanent—who have 
been working far 10, 15 and 20 years—and to 
provide them with packed meals. With these 
words, I thank the Vice-Chairman for giving me 
this opportunity. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Shri Janar-dhana 
Reddy. You may please follow the example of 
Shri Swaminathan who has finished his speech 
in just seven  minutes. 

SHRI JANARDHANA REDDY (Anilhra 
Pradesh): Sir, I stand to support the Railway 
Appropriation Bill* Nos. 4 and 5 which'were 
prs-sented by the hon. Rattway Minister. I 
never had an opportunity or occasion to speak 
on the Railway Budget or on the Railways 
previously. But now having been inspired by 
the perfor- 

mance of the Railways, I venture ta> speak 
here today. The Railway Ministry is moving 
in the right direction and it is only then that 
we' think of giving them certain advice- and 
bringing certain defects to their notiee. Sir, 
one can very well say that it is not only after 
the proclamation of tlfe emergency, but also 
before the proclamation of the emergency 
that ike Railways had started working in the 
right direction. Sir,, nearly 1,500 new trains 
were introduced after our Prime Minister 
assumed office. Nearly 200 fast-moving 
trains have been introduced after the 
emergency. This goes to the credit of our 
Railways and we wish that they function in 
the same way. Sir, our Railways' name has 
spread abroad also. A* the honourable lady 
Members, Shrimati Pratibha Singh, pointed 
out, certain foreign countries have 
established contacts with our Railways and 
our Railways are going to be the consultants 
for those people. In this connection, I would 
like to say" that the two sister organisations 
of the Railways, the Rail India Technical an* 
Economic Services Ltd. and the Indian 
Railway Construction Comr-pany Ltd. are 
making much headway in this direction and 
we have to congratulate them and also, Sir. 
we would be getting much more foreign 
exchange now through them. 

As everyone ha* pointed out, s* many fast 
traing have been introduced recently like the 
Tamil Nadu Express, the Andhra Pradesh 
Express, the Rajdhani Express, etc. While 
mentioning the Tamil Nadu Express, I 
would like to bring to the notice of the 
honourable Minister one thing. Previously,, 
the GT. Express used to have II Class AC 
Sleeper Coaches. Now, Sir, this facility has 
been taken away and these coaches are 
attached to the Tamil Nadu Express now. 
Probably, Sir, this hag been done for want of 
coaches. The result of ttris is that those 
people who are travelling from the 
intermediate stations do not get this facility. 
Therefore, T would like i    to reqeust the 
honourable Minister to 



 

reconsider this decision and see that this 
facility is provided in the G.T. Express so that 
the passengers travelling from Delhi to the 
intermediate stations also may get this facility 
since all the people cannot travel by the Tamil 
Nadu Express, as it halts are only few. 

Sir, I would be failing in my duty if I do not 
mention the good work of South-Centsal 
Railway and also its General Manager who 
has introduced four «r five fast trains in recent 
month's like the Golkonda Express, Krishna 
Express, Godavari Express, Venkatadri 
Express and also the Andhra Pradesh Express. 
You may recall that Mr. Qureshi was there on 
the day of inauguration jjf the Andhra Pradesh 
Express and on that day. Sir, our Chife 
Minister said: "I prefer to travel by this train if 
it is going to be Tun four times a week". The 
honourable Minister may consider this and see 
whether this can be made four times a week. If 
this is done, it will be a great boon to the 
Andhra people because they would be able to 
come to the capital easily with 24 hours of 
journey. 

The other point" that I waiit to mention is 
about the loopholes which are there in the 
railways and which we have to plug 
immediately. First of all, I w«uld like to 
mention the catering department in this 
connection. Eating while travelling Ts~The 
best pastime and it is the general phenomenon 
and everybody knows it. 

SHRI MOHAMMAD        SHAFI 
QURESHI:     That is very important. 

SHRI JANARDHANA REDDY: It 
is important not only for Mr. 
Qureshi ------  

AN HON. MEMBER: It seems you are 
daing that—. 

SHRI KOTA PUNNAIAH: It is evident 
from the honourable speaker himself. 

AN HON. MEMBER: But he does not eat 
daily in the trains. 

SHRI K.L.N. PRASAD: Probably he 
travels daily! 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Dr. Chakra-barti is 
the best specimen so far as availing 0f the 
railway catering service is concerned: 

SHRI JANARDHANA REDDY: Then, Sir, 
there is another point which I want to 
mention. Whenever the officers of the 
Railways travel, the whole catering sections 
will be attending to them and those people 
will be only with these officers leaving the 
passengers to dogs. This is my personal 
experience and I am sorry to say that and I 
hope the officers will not mistake me. Then, 
the passengers who are ordering meals will be 
getting it in one kind of plates and the officers 
will be served in a different kind of plates and 
vessels. This creates an embarrassing 
situation and I have myself complained about 
this to the Railways. Sir, I am also a person 
like those who respect the superior officers, 
but not at the cost of the passengers. So, Sir, 
the Railways must think about this. 

Sir, Qureshi Saheb has done much during 
the emergency under the leadership of 
Tripathiji to plug many loopholes in the entire 
Railways. Now, I wish that he should take up 
this catering. Let him specialise in catering. I 
was particularly mentioning to him the other 
day that whenever there is a station where 
food is supplied, the whole plates are brought 
and kept at the gate-ways of the compartment 
i.e. near the latrines. Flies are there near the 
latrines. Naturally they will sit on thp food 
also_ which we are being served. As there is 
'no other place to keep these plates.... 
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SHRI KHURSHED ALAM (Delhi): 
That is to test your ability. 

SHRI JANARDHANA REDDY: 
There should be some provision for 
this while constructing of the com 
partment itself to keep food --------  

DR. RAJAT KUMAR CHAKRA- 
BARTI (West Bengal): This food is 
cooked really in the morning and is 
served at 10 o'clock at night. That is 
the difficulty------  

(Interruptions) 

SHRI JANARDHANA REDDY: Sir, 
another difficulty is with regard to 
reservations. I myself was one who 
suffered a lot when I contacted Madras 
for reservations. But then the reservation 
wa3 not confirmed in my favour until the 
arrival of the train. Of course, Parliament 
Reservation Counter is now also doing 
good work. 

Similarly, when there is holiday at the 
Universities or whenever there is some 
function, it is better that we open some 
extra counters to meet the extra demand 
so that the rush at the railway station may 
be avoided. 

Another thing that we have to take care 
of is information centres in certain 
railway stations. When we give a ring to 
have some information about the arrival 
of the train, they say that the T. C has 
gone to the train, that he will be back and 
he will give the answer. There is nobody 
else to answer. Always the T.C. has to 
answer about reservations: the T.C. has 
to look to the trains also. Some type of 
arrangement should be made im-
mediately at least at certain big stations 
to meet this demand. 

Sir, I am now coming to a particular 
problem. Previously Vijayawada 
Division was tagged on to the South- 

ern Railway. Later when the South-
Central Railway was formed, Vijayawada 
Division was tagged on to the South-
Central Railway.     But,  unfortunately, 
certain places    like    Gudur and 
Renigunta   in   the    Vijayawada Division 
were taken into the Southern Railway.   
As a result of this, the employees are 
facing some difficulties. I do not want 
these Divisions to be formed on    
linguistic   basis.    As    a matter of fact, I 
also do not like the name  'Tamil'  to be 
used    with    the Tamil Nadu Express   or    
the   name 'Andhra' to be used with 
Andhra Pradesh Express.   But practical 
difficulty is there.     The    employees    
on    the Southern Railways, the Tamil 
people are keeping their families in 
Madras and working in Gudur.    Their 
children do not get any    Tamil    schools 
there.      Similarly,    Telugu       people 
could not get Telugu schools.   I have 
discussed this problem at length with 
Tripathiji.    One of our Board members 
was also present.   He was previously our 
General Manager alsJ.   I requested him to 
transfer that portion back,,  and  he   
assured   that   at  least the handling of 
trains between Madras and Vijaywada will 
be done by the South-Central Railway.   
But unfortunately,    recently    there       
were orders taking this away and handling 
some trains by the Southern Railway. As a 
result, a lot of future employment will be   
taken   away,    making such a big loco-
shed    as    Bitragunta useless one, which 
is one of the biggest locomotive sheds.    
This is going to be kept idle.   At least 
make use of it for some other purpose for 
repairing some wagons or for whatever 
use it can be put to.   I request that steps 
should be taken to retag this particular 
area of Renigunta and Gudur to 
Vijayawada Division so   that    these 
people may be happy.   I do not know the 
administrative difficulties    which the 
Ministry is facing in doing     so. Sir, the 
electrification or the traction that  has  
been  thought of     between Vijayawada 
and Madras is very slow. I do not know 
the date on which it has to be completed 
or at least the year in which it has to be 
completed. 
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But the work is going on very very 
slowly. Further, three years back, if I 
remember correctly, our revered Prime 
Minister had come to Hyderabad and laid 
the foundation of Nadi-gudi—Bitoinagar 
line. Nothing has happened so far, if I am 
correct. They may say that there is 
paucity of funds. I think during this year 
our Railways are going to make some 
profit. I think it is correct. If it is so, the 
question of paucity of funds does not 
arise at all. 

I put another social problem before the 
Railway Minister. The waiting halls at 
most of the Railway Stations are being 
occupied by the beggars, especially in the 
name of temple at places like Tirupathi 
and other places. They beg during the day 
time and occupy waiting halls at night 
time. It is a social problem which the 
Railways cannot solve independently of 
the State Government by making in 
enactment. You can make use of the State 
Government. You may have read in the 
newspapers that our State Government is 
doing something in order to eradicate 
begging. We read in the newspapers that 
our Chief Minister was taking some step3 
towards solving this problem. The 
Railways can also make certain funds 
available to certain voluntary organi-
sations. You can run beggar homes and 
eradicate this menace or problem which 
we are facing every day. 

SHRI KHURSHEED ALAM KHAN: 
Let them run railway only. 

SHRI JANARDHANA REDDY; I also 
want to bring certain engineering 
problems to the notice of the Minister. 
Recently, there was flood havoc in my 
districts Nellore and Sul-lurpet. 
Geographically it is a basin. We have 
constructed a strong double line there 
without creating proper vent for water to 
go out. As a result, the line hag been 
washed away besi- 

des causing heavy damage to Sullur-pet 
Taluk Headquarters where there was 8 
feet of water on account of this railway 
track. The local engineers say that it is on 
account of railway track. The whole 
thing has been submerged. So, this has to 
be investigated immediately. 

Apart from that, there is the problem of 
overbridges, on there are five overbridges 
which have been started and national 
high way left incomplete like that in my 
district. They are the symbol of our 
railway work. Perhaps, it is due to the 
paucity of funds. . We have started the 
work. Some money has been spent. Then 
the bridges have "been left like that. So, 
something should be done to complete 
these overbridges. When we go to those 
places, the local people say that this is the 
condition of your railways and this is the 
work done by the railways. Of course, as 
our Minister is going to answer 
something here, similarly we tell 
something to the people there. 

I wish that we should run some student 
special connecting the universities. They 
need not be trains but only diesel cars. 
This has been the demand of students 
from our university and other universities 
also. Every Department is doing 
something for students. Of course, the 
railways are giving concessions to 
students. They should run some Bmall 
diesel cars to enable the students to go 
from their residence to university. This 
way, they will be saving a lot of money 
and the railways will be helping them a 
lot. Finally, I would like to say that when 
Mishraji was the Railway Minister, 45 
Andhra MPs represented to him that we 
should have the Railway Service 
Commission for our South-Central 
Railway at Secunderabad. He said, 
"O.K." And the Members who are sitting 
here were also present at that time. Sir, I 
do not know what has happened to it.... 
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AN HON. MEMBER: Did you make 
the request to the present Railway 
Minister? 

SHRI JANARDHANA REDDY: I 
am now making to him.... 

THE VICE-CHAIRMAN (SHRl 
LOKANATH MISHRA); You have to 
kindly wind up now. It is very 
unforutnate that the most important point 
you have put in the reverse -order. You 
should have started with ihem instead of 
asking for more tira?. 

SHRI JANARDHANA REDDY' Fi 
nally, Sir, I would like to say that 
our railway fares, specially for the 
.second-class,, have been fixed 
when the prices were very hign in 
the country. And now, after the 
emergency, they have fallen consi 
derably, and the prices are now sta 
ble, except in one or two cases. In 
view of this, why not the Railways 
.reconsider at least to reduce the 
jecond-class fares which i» the dais 
mainly meant for the common peo 
ple? 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Shri Kalp Nath 
Rai. 

SHRI JANARDHANA REDDY: Sir 
with these words, I support the Bills and 
request the hon. Minister to give due 
consideration to the points I mentioned. 
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SHRI EHAIRAB CHANDRA MA-
HANTI (Orissa); Mr. Vice-Chairman, 
while rising to support Railway Ap-
propriation Bill Nos. 4 and 5 I have a 
few observations to make. Emergency-
brought us gains and improvement of a 
rare dimension in our national life in its 
totality. Of all the departments of 
Government, the gains and improve, 
ment in the Railway Administration have 
by far been the best. But, Sir, as the 
Prime Minister has been saying in all 
other departments there has been a 
slackening of the discipline and so also 
in the Railway Administration. 

Sir, I am entitled to a first class pass 
by virtue of my being a Member of 
Parliament. But quite often I travel by 
second class from Delhi to Cuttack and 
back. For one thing it gives me a great 
scope and opportunity of mixing with 
people of the lowest and middle strata of 
our life and for another thing I get an 
opportunity of travelling for hours 
together with people coming from 
different parts of the country. If you open 
out yourself, you get from them much 
information of national importance. 
Whatever I will be saying on this 
occasion will be partly from the 
experience of a first class passenger and 
mostly from the experience of a second 
clasg passenger. 

After emergency, the railway platforms 
remained clean, one would not see even a 
single beggar on the platforms, and the 
trains started leaving and arriving 
punctually. But things have been slowly 
changing and the old deseases seem to be 
coming back again. One of my friends 
has referred to the beggars on the 
platforms. The most pathetic and pitiable 
sight is that of little tiny tots who, Sir, if 
they were your children or my children, 
would have been either in the nursery or 
kindergarten or primary schools, are 
found wandering on the streets or 
platforms moving from door to door of 
the coaches asking for a five paise coin or 
a crumb of what you are eating. Sir, today 
is a sacred day in our history. We have 
today incorporated the word "socialist" in 
the Preamble of our Constitution. Should 
we not think of collecting these little tiny 
tots from the railway platforms and 
sending them to some children's homes or 
to the primary schools in the nearest rail-
way Colonies? Sir, in the other House, the 
honourable Minister of State for 
Railways, Mr. Qureshi,, has said about 
the maintenance and the amenities that 
the Railways were going to give us and 
one of such amenities is that there will 
not be any distinction between the First 
Class Waiting Rooms and the Second 
Class Waiting Rooms and they will be 
one hereafter. It is a welcome thing. Sir, 
in the matter of population and size, our 
country is second only to China and I feel 
tempted on this occasion to quote a few 
lines from a book written not by a 
Chinese, but by an American.r-'The Wall 
Has Two Sides"—which deals with this 
particular thing, namely, maintenance and 
amenities.   I quote: 

"Two rosy-cheeked, pigtailed girls, 
looking astonishingly young, in grey-
blue skirts and white blouses, kept on 
dusting and cleaning and fetched us tea 
at frequent intervals." 
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He goes on to say about cleanliness: 

"The railway staff has a passion for 
cleanliness. At several of the longer 
stops, girls with long-handled brooms 
and buckets of water washed the 
outside of the coaches." 

Apart from keeping the coaches and the 
compartments very clean, this helps us in 
solving to a very large extent the 
problem of unemployment. Again, Sir,  
he says  : 

"The coach I am travelling in was 
made in China in 1957. It is not sleek 
nor is it air-conditioning, no vista-
dome,, no chairs that tilt at the touch of 
a button. Simple, utilitarian.   There 
are two classes." 

Sir, can I suggest this for the con-
sideration of the honourable Minister, 
Shri Qureshi? In a socialist country like 
ours, Sir, can we not think cf abolishing 
the distinction that exists between the 
various classes? Can we not abolish the 
distinction among the A/C First Class, 
AC Chair Car, II Class A/C Sleeper, First 
Class, Second Class Sleeper, Second 
Class Ordinary Sitting, etc? 

Then, Sir, about the cost of travel in 
China, the author says this  : 

. "Cost of travel : From Canton to 
Peking, it is about 40 hours, more than 
1,000 miles, with sleeper for nights. 
Cost of the ticket is 17 £ lid." 

About the talk of bribery, Mr. Felix 
Greene, the author, says : 

"No tipping in China, anywhere. 
Pen't even try to tip: it will be as 

embarrassing as if you tried to tip an 
airline hostess." 

Lastly he says : 

"During the 40-hour journey from 
Canton, I estimated that the outside of 
the coaches must have been washed at 
least ten times and the train arrived at 
night." 

Sir, this is how the Chinese people have 
been maintaining their trains, their 
coaches and their compartments. But 
what is the condition of our com-
partments? Many things have been said 
here. Even in the First Class 
compartments there are no fixtures I need 
not speak of the Second Class 
compartments. Even for long hours of 
travels, the compartments are not 
cleaned. Sir,, you know the difficulties 
because of the dust collection inside the 
compartments. We are yet to have 
electric train3 throughout the country. 

[The Vice-Chairman    (Shri Ranbir 
Singh) in the Chair.] 

And, Sir, we are running all these 
engines either on diesel or coal. Only 
those who travel by train and that too in 
the Second Class would know what the 
difficulties are which the passengers 
have to face because of the dust 
accumulation particularly when the 
engine is a Coal engine. 

Now, coming to my own area, the 
South-Eastern Railway, not to speak of 
second class compartments, even the first 
class compartments are worse in 
comparison with the second class 
compartments on the Northern or Eastern 
Railways. Fittings are not there and one 
cannot think of going inside a toilet room 
also because of the stinking smell one 
gets throughout. The people of Orissa 
defended one extra passenger train 
between Puri and Calcutta. 
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[Shri Bhairab Chandra Mahanti.] Formerly, 
the Puri Express used to have 18 coaches. 
It was subsequently divided into two trains. 
Eleven coaches ran as before as Puri-
Howrah Express and 7 or 8 Coaches were 
taken out and a new name was given to ' 
another train called Jagannath Express—
Can this solve the problem of over-
crowding? 

Then, Sir, there is much scope for 
shortening the running time. I came 
the other day by the Delhi Ex 
press.... (Time b.ell rings) from 
Howrah to Delhi. You pay the same 
fare by the Kalka Mail. It takes you 
from Delhi to Calcutta in 22 hours and 
40 minutes. But you have also to pay 
the same fare while you go by the 
Delhi Express from Howrah to Delhi 
which takes nearly 30 hours. I had 
the bitter experience, the train halt 
ed at Allahabad for 40 minutes. I 
do not know why it halts at the 
Allahabad station so long—for 40 
minutes. The running time should be 
curtailed. This should be looked in 
to ....................................  

(Time bell rings) 

On the Eastern Railway,, from Calcutta 
to Kharagpur there are only electric 
engines. After that we have Hirakud 
power, Talcher thermal power, and we 
have the Dudma power stations. But there 
is no provision for electric lines. 

Now, I come to my last point. The 
people of Orissa are grateful to the 
Railway Minister for his announcement 
that Jagpura-Banspani line will be taken 
up soon. But I would also like to make this 
fervent appeal to him that unless you have 
the Bimla-garh-Talcher line laid out, 
Paradeep port, the deepest and sheltered 
port of our country,, will die out. I would 
request, Sir, that this may be taken up 
soon. 
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THE VICE-CHAIRMAN (SHRI 
RANBIR SINGH): Shri Kameshwar 
Singh. He is absent. Yes, Shri B. 
Rachaiah, kindly take only five minutes. 

SHRI B. RACHAIAH (Karnataka): 
Sir, I rise to support the Appropriation 
Bill Nos. 4 and 5. While doing so, Sir, I 
am really proud of the working •I the 
railways. They have really done a very 
good work during the period of the 
emergency. The trains, are running in 
time and the number of ticketless 
travellers has been considerably reduced. 
Most of ihe ills which were found earlier 
in the working of the railways have been 
eradicated. All this goes to the credit of 
Panditji for ably administering the 
railways in our country. 

Sir, we are really proud of the working 
of our railways because they are the 
largest in Asia and there are about 
seventeen lakhs of people work- 

ing in it and we are running nearly ten 
thousand trains a day. I can understand 
the magnitude of the problems which our 
railways have to face every day. 

Sir, I have all the appreciation for the 
good work that they have done so far as 
the introduction of fast trains is 
concerned. This has reduced the running 
time of the trains and they connected 
these fast expresses from all the 
headquarters to Delhi. It is only in the 
south, particularly from Bangalore that 
we are not having a direct express train to 
Delhi. I request the hon. Railway 
Minister to see that as early as possible 
there is a direct fast train from Bangalore 
to Delhi. 

Sir, the conversion of line between 
Guntakal and Bangalore has been de-
layed. Therefore the transhipment 
difficulty is there and in the absence of 
conversion it will be very difficult for us 
to develop that area. The State 
Government of Karnataka has written to 
the Railway Ministry demanding the 
conversion of Bangalore-Mysore line and 
they have stated that they are going to 
provide certain facilities like railway 
sleepers, acquisition of land and that if 
there are any losses in the initial stages, 
they are going to meet them. Sir, the hon. 
Minister has been kind enough to order a 
re-survey. I do not know at what stage it 
is. Sir. the hon. Ministter of State has also 
come to Mysore and he has made a 
categorical statement that it would be 
taken up after the survey is over. Sir, 
Mysore being a backward district, this is 
a very important line and since a number 
of industries are coming up it is entitled 
to some concession. Therefore I request 
the hon. Minister to consider this 
particular request. 

Sir, another problem is the expansion 
of loco sheds i.e. Mysore Railway 
workshop city. I have been urging for the 
last three years to see that these loco 
sheds are expanded and more work is 
given to workers there. In Bangalore also 
the wheel and axle plant is there and you 
made     a 
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[Shri B. Rachaiah,] 
promise that it will not be stopped and 
that it will be taken up at the appropriate 
time when funds are available. I am sorry 
to gay, Sir, that no progres3 has been 
made so far as that is concerned. 

Sir, I would not like to take much of 
your time except to draw your attention to 
some of the urgent needs of Karnataka. 

Sir, during 1975 there was special 
drive in the recruitment of Scheduled 
Castes and Scheduled Tribes be 
cause the representation of S.C. 
fc  S.T    were    in    shortfall. The 
shortages have not been filled in the 
various categories. So the representation 
of Scheduled Castes and Scheduled 
Tribes, a9 was promised by you, should 
be taken up in right earnest and it should 
be seen that the weaker sections get their 
due share in the administration. 

With these words, Sir, I support the 
demand that is before the House. Thank 
you. 
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Trivandrum up to Delhi though not yet 
direct. 

 

SHRI B. RACHAIAH: About Ban-
galore-Mysore   line   conversion   also. 

SHRI KAMLAFATI TRIPATHI: That 
point also is before me. The Chief 
Minister and the Governor of Karnataka 
met me when I was there this time and 
they tried to persuade me to take up this. 
No persuasion was needed because I am 
also in agreement with them and with 
you also.    But the money haa to come. 
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THE VICE-CHAIRMAN . (SHRJ 

LOKANATH MISRA): Even thougl we took 
into consideration both the Bills together, we 
will put them to vote separately. First, we 
will take up the Appropriation (Railways) 
No, 4     Bill,   1976. 

The question is: 

"That the Bill to authorise pay-• ment and 
appropriation of certain further sums from 
and out of th< Consolidated Fund of India for 
the services of the financial year 1976-77 for 
the purposes of Railways, as passed by the 
Lok Sabha, b€ taken into consideration." 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA): Now, we shal take 
up clause-by-clause consideration of the Bill. 

Clauses 2 and 3 and the Schedule Mere 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added, to the Bill. 

SHRI KAMLAPATI TRIPATHI: Sir, I 
beg to move: 

"That  the Bill  be returned." 

The question was Put and the motion was 
adopted. 

THE  VICE-CHAIRMAN (SHR 
LOKANATH MISRA): Now we shal take uP 
the next Bill. 

The question  is: 

"That the Bill to provide for the 
authorisation of appropriation 0: moneys 
out of the Consolidatec Fund of India to 
meet the amount 



 

 
[Shri Lokanath Misra] 
spent  on certain services    for the 
purposes of Railways during     the 
Financial year ended on the 31st day of 
March, 1975, in excess of the amounts 
granted for those services and for that year, 
as passed by the  Lok Sabha,  be  taken into 
consideration." 

The  motion iuas adopted. 
THE VICE-CHAIRMAN (SHRI 

LOKANATH MISRA): Now, we shall take 
up clause-by-clause consideration of th'e Bill. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

 
SHRI     KAMLAPATI    TRIPATHI: Sir, 

I beg to move: 

"That the Bill be returned." 

The question was put and the motion was 
adopted. 

THE VICE-CHAIRMAN (SHRI 
LOKANATH MISRA: The House stands 
adjourned till 11.00 A.M. tomorrow. 

The House then adjourned at 
twenty-six minutes past six of the 
clock till eleven of the clock on 
Friday,, the 12th.  November,   
1976. 
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